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The Lok Sabha met at the Eleven of
Clock.
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IMR. SeEaker 1n the Chair]
ORAL ANSWERS TO QUESTIONS

Employment Schemes for Unemploy-
ad Persoms in Rural and Urban Areas

*366 SHRI B R SHUKLA
SHRI K. LAKKAPPA

Will the Minwster of PLANNING
be pleased to state:

(a) whether the Planning Comnus-
sion has collected and maintained
statistios of unemployed persons both
in rural and urban areas;

{b) if so, the number of such per-
&ons, separately; and

{c) the main featureg of the schem-
e formulated to give employment to
them?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
{SHRI VIDYA CHARAN SHUKLA):
() to (#). A gtatement is laid on the
Takle of the House,

Statement

(a) and (b). The Planning Commis-
sion does not collect statistics of un~
employed persons. However, some
estimates of unemployed persone, both
in rural and urban areas, based on
the partlal tsbulation of the 27th
Round of National Sample Survey

8 L8—1

Organisation are available and sze
indicated below-

Percentuge of unemployed persons to
the population of 5 years and above,

- — —

State Rural Urban
Aundhra Pradesh 2 9% 357
Bihar 2 1% 2 42
Gujarat 110 127
Haryans o 74 227
Kerala 5+ 16 6 14
Orssa 2 3L 22
Puanjab . . o B4 202
Rajasthan . 2- 5% 1: 66
Tamul Nado . 200 309

Bimular estimates in respect of other
Stateg are under procesa

(¢) The bulk of employment oppor-
tunities are generated through the
unplementation of the sirategy of de-
velopment contained in the Five Year
Plan, and the Annual Plans. Pro-
grammes relating to agricultural de-
velopment, development of irrigation
and Command Areas of major irriga-
tion systems, soil conservation, wvil-
lage and cottage industries, etc. have
a direct bearing on the level of em-
ployment in rural areas. Similarly,
the development of industry, major,
medium and small scale, gg well a8
trading, commerce and other tertiary
and allied services etc. determines the
level of employment in urban areas.
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The expansion of social services, like
health and education, ete. also gene-
rates employment for a substantial
number of persons in of woll
@g rural aress. The grafy Five
Year Plan contains gpecific proposals
in respect of the various sectors of the
economy, consistent with the objec-
tiveg of the Plan.

SHRI B. R. BHUKLA: According to
the statement laid on the Table, the
Planning Commission does not main-
tain any statistics of the rural and
urban unemployed nor is there any
specific scheme for giving employ-
ment to unemployed persons. May 1
know whether the hon. Minister is
cognisent of the fact that there is a
virtual plan holiday under the plea
and pretext of austerity measures and
continuing inflation there is actually
no employment of the unemployed
persons either in the rural areas or
in the urban areas?

SHR! VIDYA CHARAN SHUKLA:
There 1s no plan holiday and no pre-
text as the hon, Member has mention-
ed. We are going through the Fifth
Plan under severe constraints. But
we have not given up either the comr-
cept of planning or the gtrategy of
planning and we are trying to keep
in tact as much as possible the main
aimg that we envisaged for ourselves
in the Fifth Plan,

SHRI B. R. SHUKLA; May I know
from the hon. Minister whether the
scheme of rural employment, crash
scheme of rural employment, initiated
in the financial year 1971-72 hag been
ebandoned and, if so, for what rea-

SHRI VIDYA CHARAN SHUKLA:
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SHRI D BASUMATARI: This is
the most important subject. This has
been discussed in the High Power
Committees where the Prime Minis-
ter 15 the Chairman; the problem of
employment of Scheduled Castes and
Tribes had been discussed with re-
ference to the pational plan and the
wural and tribal areas 1 have got
the proceedingg here with me, The
policy had been accepted by the Gov-
ernment that the claims of the Sche-
duled Castes and Scheduled Tribes
should be taken into consideration in
the matter of employment seriously.
If SCST candidates are not employ-
ed in the reserved quota, the person
concerned, the employment authorities
should be answerable and they should
be taken to task. What stepg had
been taken in that girection?

SHRI VIDYA CHARAN SHUKLA:
In all our employment schemes we
have laid gpecial emphasis on the em-
ployment opportunities of Scheduled
Castes and Tribes; it has not only been
our policy; it has been our gpecial
effort Whether in this respect we
have succeeded to the extent that we
desired or not, is another question.
We have tried our best to gchieve
this objective

SHRI DINESH CHANDRA GO-
SWAMI Recent statistioy have re-
vealed that the sons and daughters of
influential sections of people have got
better scope for employment than the
people who are struggling for their
survival. What steps have the Plan-
ning Commussion taken to gee that
the sons and daughters of vulnersble
sections of godiety got betler oppor~
tunities of employment?
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SHR! VIDYA CHARAN SHUKLA:
What the hen. Member is guggesting
is unexceptionable and we should try
to do that. I do not really gee how
to achieve that, how to prevent

ed so that greater
available to others; that can be done
by intensive work in certain areas
but I do not know if any institutional
arrvangements or legal arrangements
of this kind could be made.

PROF. MADHU DANDAVATE: I
should like to know from the hon.
Minister whether he ig aware of the
fact that a former Chief Minister of
Maharashtra, V. P, Naik at the Borde
camp of Congresamen gaid that signi-
ficant and important scheme like the
rural employxlent security scheme 13
not able to succeed only because the
Central Government does not seem to
be very conscious about the merits of
the scheme and adequate assistance
was not being given? In view of this
will the Government reconsider their
attitude and give more financial aa-
sistance to the Implementation of
that valuable scheme?

SHRI VIDYA CHARAN SHUKLA:
1 do not think that the hon. Member
has quoted the former Chief Minister
correctly. He did say that a good
scheme had been prepared by the
Mgharashira Government gnd that it
had been forwarded to the Central
Government and without their full
co-operation it could not be imple-
mented propertly....(Interruptions.)
This is what he paid during the Plan
discussion. During the Plan discus-
sion when Naik was the Chief Minis-
ter of Maharashtra we had an oppor-
tunity of finding out what his exact
ideas were and what the ideag of the

have gaid that wherever it means im-
provement of economic activity or
econommic and gainful employment to
people, we wonld support that; we
arg supporting such schemes; there &
o doubt about it.
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Effoct of Cenl Prices oun Comant
Profiwotion

+
*569, SHRI HARI SINGH:
SHRI M. RAM GOPAL
REDDY:

Will the Minister of INDUSTRY
AND CIVIL SUFPLIES be pleased to
state: !

(a) whether coal priceg hike has
upset cement production in the coun-
try; and

(b) l!,so, the remedial measures

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CI-
VIL SUPPLIES (SHRI B. P. MAUR~
YA): (a) No, Sir.

(b} The Governmeut has agreed lo
grant escalation, on 1Ist July every
yeat, 1n the ex-works retention prices
of cement, following increase i the
price of coal, as per the formula re.
commended by the Tariff Commission
in its Report of April, 1974.
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